Crl MC No. 14 of 2015
IN Crl Petn No. 15 of 2015

BEFORE

THE HON’BLE MR JUSTICE UMA NATH SINGH,
CHIEF JUSTICE

19.06.2015

Mr P Katakey, learned counsel, appears for the

applicant.
Mrs S Bhattacharjee, learned GA, represents the State

respondent.

Issue notice to private respondent. The same be made

returnable within two weeks.

CHIEF JUSTICE

dev
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